JITEM NO. 1

SECTION PI L

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR B. SUDHEENDRA KUMAR

I A 15/2006 in WRIT PETITION (CIVIL) NO('s). 160 OF 2002

MOHD. ASLAM @ BHURE Petitioner(s)

VERSUS

UNION OF I NDI A & ORS. Respondent ( s)

(Wth appl n(s) for discharge of Advocate on Record)

Date: 27/07/2006 This Petition was called on for hearing today.

For Petitioner(s)

M's. Nanita Sharna, Adv.

For Respondent (s)

C. D. Singh, Adv.
Ani s Suhrawardy , Adv

D nesh Kumar Garg , Adv

5 5 5 %

Hemant i ka Wahi , Adv

M Y. P. Mhajan, Adv.

=

P. Par meswar an , Adv

=

R C. Vernma , Adv
Ms Rifat Ara, Adv.
M. Shakil Ahned Syed , Adv
Ms. Sandhya Goswami , Adv
M. Vishwajit Singh , Adv

M Ej az Magbool, Adv.



KUVAR)

hj

M Al ay Kumar Aggarwal, Adv.

Applicant In Person , Adv

UPON hearing counsel the Court nmade the foll ow ng

ORDER

No order is required in this case fromthis Court.

( B. SUDHEENDRA

Regi stra



